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By advocate: Sri M.P. Dixit. 

Verses 

1 Sri S K Gupta, Addi Divisional Railway, Manager, South East Central 

Railway, Nagpur. 
2. Sri, Ram Kamal, Senior Divisional Personnel Officer, South East Central 

Railway, Nagpur. 	 . 	Respondents. 

By advocate: None. 

ORDER (ORAJà 	 . 

Urmita Datta (Sen)/Member(J):- The instant contempt petition has been filed 

for non-cothpliance of court's order dated 31.01.2012 passed in OA 588/2005. 

According to the .petitioner, respondents have not complied with the order till 

today. However, it is noted that order was passed on 3 1.01.2012 (AnIute 

C/i) and a letter has been sent to the respondents by the applicant, through hfs 

advocate, regarding implementation of the order on 30.09.2012 (Annexure-C/2). 

The instant contempt petition has been filed on 22.10.2013. It is noted that 




